BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA

ORIGINAL APPLICATION NO. 73/2024/EZ

IN THE MATTER OF:

Applicant(s)

.......

Mantu Das

Versus

Respondent(s)

State of Odisha & Ors.

Affidavit on behalf of Central Ground Water Board, Bhubneshwar for the
compliance of order dated 04.07.2023 by Hon’ble NGT/EZ, Kolkata.

That I, am duly authorised and competent to swear this affidavit on behalf of
Central Ground Water Board, South Eastern Region, Bhubaneswar in the above
matter.

: 2. That | have read and understood the order passed by the Hon'ble NGT
dated 04.07.2024 and filing this affidavit in compliance of direction passed
by the Hon’ble Tribunal.

3. Thatthe Deponentis fully conversant with the facts of the case on the basis
of the official record and duly authorised and competent to swear this

present affidavit on behalf of Central Ground Water Board, South Eastemn
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Region, Bhubaneswar.That as per direction of the Hon'ble Tribunal vide

solemn order dated 04.07.2024, Ld. Tribunal Tribunal directed * we wonder

whether the Central Ground Water Board, which was a member of

the Joint Committee, does not consider itself a competent agency to
investigate. The Central Ground Water Board should have further

investigated the matter on its own. The Report has also not given any

remedial suggestions.”

That the Central Ground Water Board, South Eastern Region, Bhubneswar

has taken up a study in Sukinda Mining area to examine the extent of

Chromium concentration in ground water. The study is on-going and will be
completed by March, 2025.
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contents of the above affidavit are true and correct to my knowledge based on

official records, no part of it is false and nothing material has been concealed
there from.
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Signed and verified on this _|l  Day of September, 2623 at Bhubaneswar.
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